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Title: Need to take steps to make minimum usage of papers.
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HON. DEPUTY-SPEAKER:

Kunwar Pushpendra Singh Chandel,

Shri Ramcharan Bohra and

Shri Devji M. Patel are permitted to associate with the issue raised by Shri Gajendra Singh Shekhawat.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, on this very important suggestion given by the hon. Member, the hon. Speaker has already initiated a

discussion on that. We are consulting other political leaders in Parliament. We must evolve a broad consensus because this is a very important issue.
When we are moving towards high technology, we should really accept this. I will try to pursue it with the Ministries, and also I would request the
cooperation of all Members because the Speaker is already willing to consider it. Hon. Deputy-Speaker, Sir, you were also there that day. We will

take it forward.

HON. DEPUTY-SPEAKER: We have already discussed this matter. There is consensus on this issue. However, at the same time, the issue of
providing accommodation was also discussed. If we take both of them together, then only it will become easy. Otherwise, adopting that process in
the existing system can be difficult.

SHRI M. VENKAIAH NAIDU: We cannot do it in one stroke because there are legal problems as the court also needs documents. However, we can
reduce the usage of paper and increase online usage.



